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(b) The representation received from
the public of Malabar related mainly to
the revision of the timings of No. 718
Mangulore-Calicut  Passenger  with
effect from 1st October 1952. Arrange-
ments have been made to revise, with
effect from 1st December 1952, the
timirge of No. 718 to those in force
prior to 15t October 1952.

INTEGRATION OF RAlLwaY OFFICERS

*194. Surl H.C. MATHUR : Will
the Minister for RaiLways be pleased
to state :

(a) what was the formula applied
to effect the integistion of the officers
of the Company-owned Railways when
they were taken over by Government ~

(b) whether the same formula was
applied to Class I officers of the ex-
State Railways, if not, why not ;

(¢) how many of the permanent
Class I officers of the ex-B. B. & C. L.
Railway and of any other Railway
were relegated 1o Class IT when the
Railways were taken over from  the
respective companies ?

T DEPUTY MINISTER For
RAILWAYS anp TRANSPORT (SHR1
O. V. AwagisaN) @ (a) and ().
No special formula - was devised
for the cbsorption of the officers of the
Class I ex-Company-m rag:d Railw .ys
when they weie taken over by the Gov-
ernment. The orgsnisation and duties
and responsibilities of officers were
comparable to thosc on Government
Railways and the conditions of service
on which the officers were sabsorbed
were determined on each occasion.
The conditions in respect of the ex-
State Railways were not similar and
therefore the question of applying the
same procedure does not arise.

(¢) None.

SR H. C. MATHUR : In what k
respect was the organizition of the ex- |
State Railways different in casc of the
Class I officers ?

SHr1 O. V. A .AGESAN : Sir, this
question was very thoroughly gone
into. Whereas in the ex-Company-
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managed Railways the organization and
the qualifications and duties and res-
ponsibilities of the officers were more
or less similar to those of the Gov:zrn-
ment-managed Railways, the position
in the case of the State Railways was
not similar. This was gone into by a
Commiitece and the whole matter was
referred to the ea-State Railways
and they have supplicd .he informa-
tion on which the decisions were taken
and they have found that the condition
was lower than on the Government
Railways.

SHrr H. C. MATHUR : Is the hon.
Minister aware that more than once
the Railway Board has stated that these
first class Railways were comparable
in each an’ everv respect?

Suri O. V. ALAGESAN : The
classification of Railways depends upon
the income. Railways getting more
than 50 lakhs of rupces were classified

i as Class I Railways, but that did not

put them anywhere near the ex-
Company-managed Railways or Gov-
ernment-managed Railways.

SHrr H. C. MATHUR : My ques-
tion was, in respect of organization, and
dutics and responsibilities. Heas not the
| Railway Board on more than one occa-
| sion statcd in writing and orally that
| the  duties and responsibilitics of the
| officcrs were quite similar ? Particu-

larly, in Jodhpur Railways, as late as
. two months ago, the Chairman of the
| Board has said that it was similar. Is it
} not a fact ?

|

Surr O. V. ALAGESAN : As I
stated before, the duties and res-
ponsibilitics were not  similar  and
this was gonc into completcly and the
positions  wzre fixed according to the
dutics and responsibilitics.

SHrl1 H. C. MATHUR : Is the
Minister aware that the formula which
thcy have applicd is in complete vio-
lence with the agrcements which the
Government had entered into with these
officcrs ?

SHrRI O. V. ALAGESAN : I don't
think so.
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SHrRI H. C. MATHUR : Has the
Minister examined the service agree-
ments of these officers ?

SHrt O. V. ALAGESAN : The
whole thing was considered when they
were fixed in the various categories.

Sur1 H. €. MATHUR : The
question is that the formula which has
been applied is in  complete violation
of the agreement. I have asked whe-
iher the Minister has looked into the ser-
vice agreements which guided the terms
of these officers of these Class I Rail-
ways ?

Surlr Q. V. ALAGESAN It
cannot be simplified into a mere formula.
It was an extremely complicated pro-
cedure and that was gone into and many
of them have been fixed in Class I and
many in Class II and even in Class III
and this was done after considering the
duties and responsibilitics that they were
performing in the ex-State Railways.

Suri H. C. MATHUR.: Was it not -

agrecd that one of the representatives
of the Rasjasthan Government will
be on the Committee which will
examine this question according to the
agreement signed ?

Suri O. V. ALAGESAN : I don't
know about that but I can assure the
hon. Member that if any bias was
shown, the bias was in favour of putting
them in Class L

Surt H. C. MATHUR
Minister aware that all the Members
of Parliament representing Jodhpur
Division from the House of the People
as well as the Council of States have
submitted a memorandum giving facts
and figures showing that they have vio-
lased not only s:atutory obligations but
also legal obligations.

: Is the

SHRI O. V. ALAGESAN : I know
the hon. Member met the Minister for
Railways several times and represented
this matter and was also satisfactorily
answered.

Surr C. G. KERIDDY : Satis-
factorily ?

[ 11 DEC, 1952 ]

10 Questions 1400

MR. CHAIRMAN : Itis your opi-
nion.

Surt H. C. MATHUR : Is the
Minister aware that not only a satisfac-
tory answer was not given but as a martter
of fact it is still under discussion ? It
has not even been examined so far.
The last letter from the Minister said
that it is under examination and I don’t
know how he says that he has given a
satisfactory answer.

RaiLway COLONIES
JUNCTION

*195. SHRI S. N. MAZUMDAR :
Will the Minister for RAILWAYS be
pleased 1o state : |

AT SILIGURI

(a) whether it is a fact that the only
source of water supply in the rail-
way colonies at Siliguri Junction
on the North-Eastern  Railway is a
number of shallow tube-wells and
uncovered ring-wells ;

(b) whether it is a fact that most
of these wells yicld water heavly
charged with mineral substances which
adversely affect the health of the em-~
ployees and spoils clothing; and

(¢) if so, what steps  Government
propose to take to remedy this state of
affairs ?

Tue DEPUTY MINISTER Fror
RAILWAYS axp TRANSPORT
(Sur1 O. V. ALAGESAN) : (a) Yes, as far
as domestic supply gocs.

(b) The water supply is not very
satisfactory.

(¢) Tt is proposed to install a filtered
water supply to the railway colony
at Siliguri as soon as possible and the
work has been commenced already,

Surr S. N. MAZUMDAR : May
I know how much it will take to n-
stall this filtered water supply ?

Sur1 O. V. ALAGESAN : About
a lakh of rupres will be spent in the
present year and the rest of the expen-
diture—it will cost about § lakhs
will be in the next one or tvwo years




